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states that he iz a senior casual labour as per  The
seniority list maintained by the respondents  ana
tharaefore, he iz entitled for re-engagsment in

preferencse to juniors  and outsiders. He has also

o

stated that since he haz completed more than 240 days

of servicse in & vear, he iz entitled for conferment of

temporary status also.

A Respondents  are contesting the 0/ They

have submithed that the services of the applicant were
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Alsenqgaqed because of reduction of work as many of the
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animals who were kKept on the farm, were transfarred to
cbher farm houses. It is submitted that as no work is
availakble, applicant has not been considered for

e-angagemant.
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counsel  for ths partiss, I dispose of this 04 with &

Airection  to  respondents that It work is  available,
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thay shall consider the applicant for re-engagement In
pirefairenos i Juniors and outsiders. after
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from their records whether the applicant has put  In

for requisite numbasr of daws which &n

nim  For conferment of temporary status and If It is

found on werification that he has completed 240
of  service In  a wyear, they shall confer Temporary
status upcon him in accordance with Government of India

Seheme 100993,
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